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sphere of collaboration also to other
countries which have more sophisticated
and advanced technology for the purpose
of developing these two industries in our
country ?

SHRI BHANU PRAKASH SINGH :
I require notice.

SHRI MAYAVAN :The Chlef Minister
of Tamil Nadu has offered t0 make some
relaxation in respect of electricity charges
for industries to be set up in the State.
In the light of this, is any {industry
lkely to be set up in Tamil Nadu ?

MR. SPEAKER 1 This s collaboration
between two countries. This question
does not arise out of this.

SHRI MAYAVAN 1 This {is also

connected with some industries.

MR. SPEAKER 1 The Chief Minister
of Tamil Nadu’s offer does not come into
this.
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SHRI S. R. DAMANI : Have Govern-
ment prepared any scheme in connection

with the projects which will be negotiated
with the Rumanian Government ?

MR. SPEAKER : Negotiations are on.

SHRI S. R. DAMANI1 What are
the projects envisaged for collaboration ?
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SHRI BHANU PRAKASH SINGH 1
We have formed a group on the four
items I have already mentioned. If the
hon. Member wants, I can read out the
{ist or place it on the Table.

MR. SPEAKER: It
on the Table.
by the list,

may be laid
He will be more benefited

Live Bombs on the Railway Track Near
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4
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Will the Minister of RAILWAYS be
pleased to state 3

(a) whether it is a fact that on the
23rd September, 1969, a large quantity of
live bombs were found on the railway
track near Bhagalpur railway statlon on
the Eastern Railway ;

(b) if so, the details of the incident ;
and

(c) the steps taken for safe travel of
the railway passengers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRIR. L.
CHATURVEDI : (a) and (b). Six crackers
were recovered by the Government Raijlway
track between Bhagalpur and Nathnagar
at 7.25 hours on 23.9.1969. Explosive
Inspector from Calcutta visited the spot
and took away all the crackers for exa-
minatfon, The report of the explosive
expert is still awaited.

(c) Responsibility for the
of life and property of the passengers
travelling by rail rests with the State
Government and State Police. However,
the Rallways, being vitally concerned,
have also adopted the following measures
for checking these crimes :(—

Protection

() Patrolling of track by the Railway
Protection Force and Engineering
gangmen in vulnerable Sections.

(i) Grant of suitable rewards to
persons giving intelligence regard-
ing saboteurs.
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(iii) Sereening of antecidents of the

labourers employed on the railway
track.

(iv) Carrying out educative propaganda
through the State Governments in
the villages adjacent to the raliway
track impressing upon the inha-
bitants their responsibility for the
safety of rallway track.

(v) Enlisting the help of village
defence societies where they exist.
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St Qg o1 9ga< : zg 3@ A @
feafs ¥ 7t & fs aar o= fF wa% am
FATE |

&t e fagrd Tsddr « A= ger
q FqY A 9FS AT E |

&t Aga o1 9gad : fHe qar m,
@ T qEN

=t ew fagrdt @addt : g9 A -
T, G¥ AIEAT I ISMT T |

THE MINISTER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON) : Regarding
the incldent referred to in this question, it
appears that nobody has yet been arrested.
There has been an entry 1in the geperal
diary of the police statlon regarding this,
but the State police has not been able
to arrest anybody.
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SHRI GOVINDA MENON With
reference to the incident in Bhagalpur that
is, the incident referred to {in the question,
the {nformation which I have received is that
nobody has yet been arrested. If the hon,
Member has further {nformation on this
matter, 1 shall make further enquiries and if
my answer is incorrect, I shall make a
statement correcting my answer.
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MR. SPEAKER : He has already
mentioned the preventive measures,

SHRI HEM BARUA : He has mentioned
preventive  measures but he has mnot
mentioned the stern measures he proposes to
take agalost saboteurs,

MR. SPEAKER :

He has already
answered that.

Assets of Hind Galvanising and
Engineering Co. (P) Ltd.

*336. SHRI S. M. BANERJEE : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to refer
to the reply given to Unstarred Question
No. 4030 on the 19th August 1969 regarding
Assets of Hind Galvanising and Engineering
Co. (P) Ltd. and state :

(a) whether the Estimates Committee
in their 85th Report presented to Lok Sabha
on the 30th April, 1969 has emphasised that
Government recognised fresh capacity of
M/s. Hind Galvanising and Engineering Co.
(P) Ltd. and allowed them to manufacture
oil barrels while the Drum aad Barrel
industry figured on the banned list;

(b) whether it {s a fact that Government
did not send their case to the Licensing
Committee for approval and recognition of
their fresh capacity simply on the plea that
their fixed assets were below Rs. 25 lakhs;

(c) whether Government propose to
withdraw recognition of their fresh capacity
in view of the ‘fact that thelr fixed assets
have since exceeded Rs, 25 lakhs; and





